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Reimbursement of Expenses for 
Policing International Border

2333. Shri  R.  Barua:  Will  the
Minister of Home Affairs be pleased 
to state:

(a) whether  Government  propose 
to reimburse the expenses incurred 
by the Government of Assam in polic
ing the international border and in 
supplying food ration to the Police 
Forces sent to Assam by the Union 
Government; and

(b) the break-up of these expenses 
from 1960 onwards’

The Minister of Home Affairs (Shri 
Y. B. Chavan): (a) and (b). It will 
not be in the public interest to dis
close the information asked for.

Unemployment among Engineers

2334. Shri Sradhakar Supakar:
Shri N. R. Laskar:
Shri Gnnanand Thaknr:

Will the Minister of Labour and 
Rehabilitation be pleased to state:

(a) whether there is a large scale 
unemployment and under-employment 
among the new Graduates and Over
seers in most branches of Engineer
ing; and

(b) whether in many educational 
institutions, the intake of students per 
annum is being consequently reduced?

The Minister of State in the Minis
ter of Labour, Employment and Re
habilitation (Shri L. N. Mlshn): (a)
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Information regardin1 unemployment 
and under-employment amon1 enli· 
neerJng personnel 1J not available. 
The total number of job-seekers on 
the Live Register of Employment Ex-
chan1es In different branches of engi· 
neering (including graduates, diploma 
holders and those possessing practi<:al 
experience) is shown below. Separate 
information for new graduates and 
diploma holden is not available. 

Cate1ory No. on Live Resister 
as on 31-12-1988. 

Civil Engineers 2,548 
Overseera, Civil Eng1. 

neering 7,972 
Mechanical Engineers 9,197 
l!lectrlcal Engineers 8,354 
Chemical Engineers 150 
Metallurgical Engineers 66 
Mining Eneineera 188 - --- . --- --- ·- -- ----~ 

(b) According to information avail-
able with rhe Ministry of Education, 
the admissions in the Mining Engi-
neering courses at the Degree and 
Diploma levels in the country is res· 
tricted to 50 per cent of the sanction-
ed capacity m the year 1967-88 in 
view of the unsatisfactory employ-
ment position of Mining Graduates 
and Diploma holders. The Govern-
ment of Orissa have also decided to 
restrict the admissions to the Poly-
technics and Entineering Colleges in 
their State to 50 per cent of the sanc-
tioned capacity in the year 1967·68 
because of the growing unemployment 
of engineers and technicians in the 
State and consequent lea demand for 
admialons. 
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Cllltaral Acreemnt wWa ftal1 

ZS3I. Sbri &am Kbbaa Gap&a: Will 
the Minister of BclaGaUoa be pleated 
to state: 

(a) whether a cultural 8f1'9911lat 
hu been •lined with ltt11i IDll 

(b) it '°- the maiA fJllM\lte tMNoff 




